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Regional Office, U.P. Pollution Control Board 
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m:670/0'53/2oz_g 
To. 

The Registrar, 

National Green Tribunal 

Principal Bench, New Delhi. 

Subject- A Factual and action taken report in compliance of order dated-11.04.2023 in O.A. No.- 

773/2022 “Rajesh Pareck V/s State of Uttar Pradesh”. 

Respected Sir. 

In the above noted case, Hon’ble Tribunal has given direction as below :- 

_.In the light of the said order and observations in the present case, the Chief Secretary. U.P. in 

coordination with other concerned authorities in the State, may ensure remedial action in the present case also for 

which a special meeting of concerned officers be convened preferably w ithin one month to inter alia consider that 

untapped drains are intercepted and diverted to the identified STPs preferably within two months, treated sewage 

ulture and only during non-utilization from each STP is provided to the identified command area for irrigation/agr 

period, treated sewage goes to river, performance of six STPs is evaluated and improved with defined mode of 

disposal. chlorination method and formation of THMs are studied in the light of protocol for chlorine dosing 

corresponding to BOD levels, treatment of effluent of industries individually or through CETP in terms of 

consented mode of disposal. An action 10 taken report be filed within four months by c-mail at judicial- 

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF. 

In the compliance of above directions. Earlier a show cause notice was issued to Nagar Nigam Mathura- 

Vrindavan. Mathura, after which the reply was submitted by Nagar Nigam, Mathura and after the examination the 

reply of Nagar Nigam Mathura-Vrindavan. Mathura the Environment Compensation of Rs. 3.25 cr. has been 

rindavan Nagar Nigam, Mathura is annexed as annexure-1 and analysis reports of concern imposed on Mathura- 

06 STPs is annexed as annexure-2. In continuation a compliance report has been submitted by Executive Fngineer. 

U.P. Jal Nigam (Nagariya) is annexed as annexure-3 and Project Manager. Yamuna Pradushan Niyantran Ehayee. 

U.P_ Jal Nigam (Gramin) is annexed as annexure-4. 

Accordingly a factual and action taken report is being submitted with the present letter for ind per usal and 

further action in this regard 

Your faithfully. 

3 
Resioh TG 

\l[zj’\lg 

1 Member Secretary, UP Pollution Control Board, Lucknow 

2. District Magistrate, Mathura 
Regional Officer 
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tions made during field visit and analysis results are given ‘ 
as below: 

6. Maant road, Vrindaavan(8.0 MLD) 

| Itis based on UASB (Upflow Anaerobic Sludge Blanke) technology. STP 
is operated by Private agency M/S Vatavam Techno, Agra from July 2021 

| to till date. Main pumping station for input is Rukmani Vihue- 7MLD and 
| | Rajpur phatak-1 MLD. At the time of inspection. STP was found 

| operational. 

5 

hief Secretary, U.P, in coordination with other concerned authoritics 
the State, may ensure remedial action in the present case also for 

which a special meeting of concerned officers be convened preferably 
within one month to inter alia consider that untapped drains are 

‘ | intercepted and diverted to the identifisd STPs preferably within two 
months, treated’sewage from each STP is provided to the identificd 
command area for irrigation/agriculture and only during non- | 

| utilization period, treated sewage goes to river, performance of six 
‘ ST evaluated and improved with defined mode of disposal, 

chlorination method and formation of THMs are studied in the light of 
‘ protocol for chlorine dosing corresponding to BOD levels, treatment of 

| effluent of industries individually or (hrough CETP in terms of 
consented mode of disposal. 
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‘ 11. In the light of the said order and observations in the present case, the | - 

Since, during the ficld visit § 
MLD STP at Maant Road was 

found operational and as per the 
said  order  the STP  was 

compliant. Therefore no action 
to be taken. 

The treated discharge of § MLD 
STP, Mant Road goes to 
Yamuna river thiough Akroor 
drain and is being utilized for 
irrigation puposes. 
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